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C.P. No. 146/ALD/2017

At the request of the counsel, the case is fixed for hearing on 6" November,
2017. A copy of this petition along with order be communicated to the office
of ROC, Kanpur and as well as to the concern Bank in respect of the interim
relief sought for.

The matter be listed on 6" November, 2017.
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Date: 23/10/2017 H.P. Chaturvedi, Member(Judicial)
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